
 

 

List of Latest  
updates on 
SCC OnLine® 
Web Edition. 

April 24 

2026 

With an ever expanding database and documents added 
everyday, SCC Online® users get a comprehensive research 
experience for legal content from India and many other nations. 

Supreme Court, 
High Courts, 
Tribunals and 
Statutes 

Download SCC Online App  

 
 

  

https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�


 - 2 - 

© EBC Publishing Pvt Ltd 

Table of Contents 

Supreme Court 

High Courts 

• Allahabad High Court 

• Andhra Pradesh High Court 

• Bombay High Court 

• Calcutta High Court 

• Chhattisgarh High Court 

• Delhi High Court 

• Court of District Judge 

• Gujarat High Court 

• Himachal Pradesh High Court 

• Karnataka High Court 

• Kerala High Court 

• Madras High Court 

• Manipur High Court 

• Madhya Pradesh High Court 

• Orissa High Court 

• Patna High Court 

• Punjab and Haryana High Court 

• Rajasthan High Court 

• Sikkim High Court 



 - 3 - 

© EBC Publishing Pvt Ltd 

• Telangana High Court 

Tribunals 

• Customs Excise and Service Tax Appellate Tribunal 

• Income Tax Appellate Tribunal 

• National Company Law Tribunal 

• National Company Law Appellate Tribunal 

Statutory 

• Central Rules 

• Central Notifications 

• State Rules 

• Multilateraltreaties 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
  



 - 4 - 

© EBC Publishing Pvt Ltd 

Supreme Court 
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SCC OnLine SC 3200 
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Mahadevan, JJ.), 2025 SCC OnLine SC 3194 
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2025 SCC OnLine SC 3198 
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OnLine SC 3201 
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SC 3195 
Indo Vacuum Technologies (P) Ltd. v. CCE, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC 

OnLine SC 3199 
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Adeeba Naaz Contractor v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 
2026 SCC OnLine All 2884 

Ajay Kumar Srivastava v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2026 
SCC OnLine All 2885 

Amit Singh v. Union of India, (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 2864 
Anjali Devi v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 2865 
Ashiq v. State of U.P., (Salil Kumar Rai and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 2854 
Ashish Kumar Agrawal v. Shri Chitrakoot Ramlila Samiti, (Dr Yogendra Kumar Srivastava, J.), 

2026 SCC OnLine All 2867 
Atul Kumar Rai v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 2870 
Bhullan Singh v. State of U.P., (Arindam Sinha and Prashant Kumar, JJ.), 2026 SCC OnLine All 

2883 
Bithal Das Mundhra v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 2851 
Fahimuddin Ansari v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 

2856 
G.V. Construction & Supplier v. State of U.P., (Neeraj Tiwari and Garima Prashad, JJ.), 2026 SCC 

OnLine All 2891 
Irfan v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 2845 
Jagannath v. State of U.P., (Manoj Bajaj, J.), 2026 SCC OnLine All 2853 
Jagdamba Prasad Pandey v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 

2875 
Jitendra Kumar v. State of U.P., (Manoj Bajaj, J.), 2026 SCC OnLine All 2859 
Kamla Devi v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 2878 
Kamrunnisha v. State of U.P., (Ajit Kumar and Indrajeet Shukla, JJ.), 2026 SCC OnLine All 2889 
Kanhaiya v. State, (Avnish Saxena, J.), 2026 SCC OnLine All 2855 
Kunwar Mohit Singh v. Kunwar Surendra Singh, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 

2868 
Leelawati Gupta v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 2880 
Manish Mishra v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 2846 
Nanhe Lal v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC 

OnLine All 2887 
Neeru v. State of U.P., (Manoj Bajaj, J.), 2026 SCC OnLine All 2858 
Pappu v. U.P. SEB, (Sandeep Jain, J.), 2026 SCC OnLine All 2863 
Pranjay Pawan Srivastava v. Darshika Srivastava, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 

2869 
Prashant Rao v. Union of India, (Shree Prakash Singh, J.), 2026 SCC OnLine All 2879 
Rajiv Mundhra v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 2848 
Rajnesh Rai v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 2852 
Ram Sagar v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 

2866 
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Rishipal v. State of U.P., (Manoj Bajaj, J.), 2026 SCC OnLine All 2857 
Sachin Kumar v. Union of India, (Vikram D. Chauhan, J.), 2026 SCC OnLine All 2877 
Sarita Singh v. State of U.P., (Arindam Sinha and Satya Veer Singh, JJ.), 2026 SCC OnLine All 

2882 
Satinder Singh Bhasin v. State of U.P., (Padam Narain Mishra, J.), 2026 SCC OnLine All 2849 
Shikha Sharma v. Dimpal Babu Gangwar, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine 

All 2873 
Shubhra Tiwari v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 2850 
Sunita Gupta v. Prem Gupta, (Sandeep Jain, J.), 2026 SCC OnLine All 2862 
U.P. Public Service Commission Prayagraj v. Ashish Tyagi, (Rajan Roy and Manjive Shukla, JJ.), 

2026 SCC OnLine All 2872 
U.P. Rajya Vidyut Utpadan Nigam Ltd. v. Adani Enterprises Ltd., (Pankaj Bhatia, J.), 2026 SCC 

OnLine All 2871 
Udasa v. Union of India, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC OnLine 

All 2888 
Urvesh v. State of U.P., (Achal Sachdev, J.), 2026 SCC OnLine All 2860 
Vimal Singh v. Union of India, (Siddharth Nandan, J.), 2026 SCC OnLine All 2886 
Vinay Kumar Singh v. State of U.P., (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC 

OnLine All 2890 
Vinita v. Vivek Kumar, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All 2874 
Vinod Yadav v. State of U.P., (Divesh Chandra Samant, J.), 2026 SCC OnLine All 2847 

  
Andhra Pradesh High Court 

Aalapathi Satish Kumar v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2026 SCC OnLine AP 
868 

Avanti Feeds Ltd. v. Commr. of State Tax, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC 
OnLine AP 862 

DSSS Subrahmanyam Somayaji v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2026 SCC 
OnLine AP 866 

Garikamukkala Sukumar Smiles v. K. Pricrilla, (Venkateswarlu Nimmagadda, J.), 2026 SCC 
OnLine AP 860 

Jasti Srinivasa Rao v. Magadarsi Chit Fund (P) Ltd., (Venkateswarlu Nimmagadda, J.), 2026 SCC 
OnLine AP 858 

Kandrakonda Samrajyam v. State of A.P., (G. Ramakrishna Prasad, J.), 2026 SCC OnLine AP 865 
Kemburu Appalanaidu v. Vavilapalli Ramakrishna, (Gannamaneni Ramakrishna Prasad, J.), 2025 

SCC OnLine AP 5189 
Kota Venkata Narayana v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 863 
Shaik Abdul Gaffar v. CBI, (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 861 
V. Sreenivasa Rao v. Labour Court, (Venkateswarlu Nimmagadda, J.), 2026 SCC OnLine AP 867 
Y. Sathyam v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 864 
Yadlapalli Suseela Devi v. Akula Bhiksham, (R. Raghunandan Rao, J.), 2026 SCC OnLine AP 859 
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Bombay High Court 
Baljinder Kaur Nangal Chopra v. Alfa Laval India (P) Ltd., (Amit Borkar, J.), 2026 SCC OnLine 

Bom 2629 
Balwantpuram Samrajya Coop. Housing Society Ltd. v. Pethkar Projects, (Amit Borkar, J.), 2026 

SCC OnLine Bom 2626 
Ceraflux India (P) Ltd. v. Sunil Dipak Patil, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 2623 
Cowtown Infotech Services (P) Ltd. v. Seth Industries (P) Ltd., (Amit Borkar, J.), 2026 SCC OnLine 

Bom 2632 
Dharavi Koli Jamat Trust v. State of Maharashtra, (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC 

OnLine Bom 2622 
Durga Srinivas Kallakuri v. EPFO, (Amit Borkar, J.), 2026 SCC OnLine Bom 2633 
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SCC OnLine Bom 2625 
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Bom 6135 
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Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
122. Avoidance of dangers] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
123. Working at height] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
124. General precautions] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
125. Classification of coal seams according to their degree of gassiness] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
126. General precautions against fire] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
127. Surface precautions against fire] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
128. Underground precautions against fire] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
129. Precaution against spontaneous heating] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 13. 
Fees for grant of Certificates] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
130. Precautions after a fire has broken out] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
131. Equipment of firefighting] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
132. Organisation for firefighting] 
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Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
133. Apparatus for testing for carbon monoxide] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
134. Precautions when a fire exists] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
135. Precaution against dust] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
136. Execution of measures for dust control] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
137. Check on measures for dust control] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
138. Stone dust barriers] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
139. Precautions against eruption of gas] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 14. 
Exchange Certificate] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
140. Recovery and exploratory work] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
141. Danger from surface water] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
142. Danger from underground inundation] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
143. Intentional flooding] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
144. Construction of reservoir, water dam, etc] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
145. Standard of ventilation] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
146. Main mechanical ventilator, its drive and fittings] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
147. Restriction on installation of mechanical ventilator below ground] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
148. Installation and maintenance of mechanical ventilator] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
149. Standing orders] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 15. 
Duplicate Certificate] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
150. Splits and airways] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
151. Brattices, doors, stoppings and air-crossings] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
152. Velocity of air current] 
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Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
153. Auxiliary fans] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
154. Precautions against fire in ventilation appliances] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
155. Ventilation plans to be brought up-to-date] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
156. Obstructions, interruptions and alterations] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
157. Precautions against gas during de-watering and re-opening] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
158. Precautions against inflammable and noxious gases] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
159. Inspection of unused working for gas] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 16. 
Suspension or cancellation of Manager&apos;s Certificate, Surveyor&apos;s Certificate, Mining 
supervisor&apos;s Certificate, Assistant mining supervisor&apos;s Certificate, Electrical 
Supervisor&apos;s certificate, Engine Driver&apos;s Certificate or Gas Testing Certificate] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
160. Safety lamps to be used in below ground mines] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
161. Determination of percentage of inflammable gas and of environmental conditions] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
162. Monitoring devices] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
163. General precautions in gassy mines] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
164. Contrabands] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
165. Underground relighting stations] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
166. Whitewashing] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
167. General lighting] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
168. Electric lighting in below ground mines] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
169. Every person to carry a light] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 17. 
Validity of certificate for managers, and officials etc] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
170. Standard of lighting] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
171. Maintenance and examination of safety lamps] 
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Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
172. Use of safety lamps] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
173. Maintenance and repairs of safety lamps] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
174. Precautions to be taken in safety lamp-rooms] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
175. Type of explosives to be used in mines] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
176. Storage of explosives] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
177. Magazines, stores and premises to store explosives] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
178. Cases and containers for carrying explosives] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
179. Transport of explosives] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 18. 
Qualifications of Chief Inspector-cum-Facilitator or Inspectors-cum-Facilitators] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
180. Transport of explosives in bulk] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
181. Reserve Station] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
182. Shot-firers] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
183. Shot-firing tools] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
184. Drilling, charging, stemming and firing of shot-holes] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
185. Use of ammonium nitrate-fuel oil, site mixed slurry or emulsion explosives etc., in an 
opencast mine] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
186. Deep-hole blasting] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
187. Electric and Electronic shot-firing] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
188. Taking shelter before firing shots] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
189. Precautions against dry coal dust] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 19. 
Appointment of agent] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
190. Conditions requiring use of permitted explosives] 
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Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
191. Precautions in the use of permitted explosives] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
192. Approved shot-firing apparatus] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
193. Additional precautions in below ground mines] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
194. Blasting in fire areas in opencast mines] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
195. Inspections after shot-firing] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
196. Misfires] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
197. Special precautions in stone drifts] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
198. Duties of shot-firer at the end of his shift] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
199. General precautions regarding explosives] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 2. 
Definitions] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 20. 
Qualification of agent] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
200. Use of certain machinery, equipment and devices in coal mines] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
201. General provisions for construction and maintenance of machinery] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
202. Apparatus under pressure] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
203. Precautions regarding moving parts of machinery] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
204. Engine rooms and their exits] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
205. Working and examination of machinery] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
206. Below Ground face equipment, continuous mining and coal cutting machines] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
207. Cranes and lifting gears] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
208. Design, operation and maintenance of heavy earth moving machineries (HEMMs) including 
trucks, tippers and dumpers] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
209. General precautions] 
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Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 21. 
Charge report of managers] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
210. Notice of Intention or proposal of exploration for methane] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
211. Submission of Report of the exploration or abandonment of the exploration] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
212. Notice of commencement of extraction of methane] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
213. Notice of closure, abandonment or discontinuance of extraction of methane] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
214. Manner of extraction of methane] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
215. Drill machine] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
216. Drilling operation] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
217. Production drilling and extraction of methane from boreholes] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
218. Ventilation plan for methane exploration or extraction below ground] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
219. Water and gas separation] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 22. 
Appointment of assistant manager] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
220. Welding, cutting or fusion, etc] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
221. Methane gas transportation below ground] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
222. Sectionalisation of methane pipe lines] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
223. Methane and other gas monitoring system in case of positive pressure in reservoir] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
224. Communication] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
225. Inspection and examination of machinery and equipment for methane exploration and 
extraction] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
226. Responsibility of owner, agents, managers, engineers, competent persons and officials] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
227. General provisions] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
228. Fences] 
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Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
229. Notices] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 23. 
Qualification and appointment of ventilation officer] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
230. General safety] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
231. Use, supply and maintenance of protective footwear] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
232. Use and supply of helmet] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
233. Supply of other personal protective equipment] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
234. Use, supply and maintenance of self-rescuer] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
235. Obligation of persons provided with personal protective equipment] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
236. Information about sickness] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
237. Manpower distribution plan] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
238. Managers and other Officials] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
239. Writing of reports] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 24. 
Appointment of engineers] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
240. Payment of fees] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
241. Place of accident not to be disturbed] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
242. Emergency response and evacuation plan] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
243. Taking samples from mine] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
244. Chief Inspector-cum-Facilitator or authorized Inspector-cum-Facilitator to exercise powers 
of Regional Inspector-cum-Facilitator] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
245. Plans, sections and records] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
246. Reports, records and registers] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
247. Appeal to the Chief Inspector-cum-Facilitator] 
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Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
248. Appeal to Central Government] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 
249. Repeal and savings] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 25. 
Appointment and qualifications of Mining Supervisor] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 26. 
Appointment of Mechanical Supervisor] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 27. 
Appointment of surveyors] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 28. 
Appointment of officials and competent persons] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 29. 
General management] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 3. 
Board of Mining Examination] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 30. 
Duties and responsibilities of owner] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 31. 
General responsibilities of supplier, manufacturer, designer and technical consultant] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 32. 
Responsibilities of contractor] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 33. 
Duties of competent person] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 34. 
Duties of officials] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 35. 
Duties and responsibilities of manager] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 36. 
Duties and responsibilities of assistant manager] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 37. 
Duties of ventilation officer] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 38. 
Duties and responsibilities of Mining Supervisor] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 39. 
Duties and responsibilities of Mechanical Supervisor] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 4. 
Certificate granted by Board] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 40. 
Duties and responsibilities of an Assistant Mining Supervisor] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 41. 
Duties and responsibilities of shotfirer] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 42. 
Duties of support person] 
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Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 43. 
Duties of attendant of main mechanical ventilator] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 44. 
Duties of lamp room in-charge] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 45. 
Duties and responsibilities of surveyor] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 46. 
Duties and responsibilities of engineer] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 47. 
Duties of Winding Engine Operator] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 48. 
Duties of pit top attendant and onsetter] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 49. 
Duties of haulage engine operator and haulage attendant, etc] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 5. 
Examinations and examiners] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 50. 
Duties of locomotive driver] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 51. 
Duties of cutting and loading machine driver and mechanic or fitter] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 52. 
Duties of magazine in-charge] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 53. 
Duties of register keeper and attendance clerk, etc] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 54. 
Duties of operators of heavy earth moving machineries, excluding trucks, tippers and dumpers] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 55. 
Duties of truck, tipper and dumper operator] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 56. 
General requirements about mine plans] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 57. 
Type of plans and sections] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 58. 
Plans and sections to be submitted after opening, abandonment, closure or discontinuance] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 59. 
Survey instruments, equipment and materials] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 6. 
Submission of application] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 60. 
List of plans, sections and instruments and their storage] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 61. 
Preparation of plans by surveyors] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 62. 
Plans to be checked on change of ownership or on reopening, etc] 
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Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 83. 
General precautions] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 84. 
Haulage roadways] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 85. 
Travelling roadways] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 86. 
Tubs and their movement] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 87. 
Haulage Engine and Engine room] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 88. 
Haulage ropes] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 89. 
Conveyor Installation] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 9. 
Practical experience of candidates for Surveyor's Certificate examination] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 90. 
Examination of haulage engines] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 91. 
Examination of haulage and travelling roadways] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 92. 
Locomotives] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 93. 
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Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 94. 
Movement of wagons] 

Occupational Safety, Health and Working Conditions (Coal Mines) Regulations, 2026 [Regulation 95. 
Fencings and gates] 
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Securities and Exchange Board of India (Infrastructure Investment Trusts) (Amendment) Regulations, 
2026 [Regulation 3] 

Canara Bank (Officers&apos;) Service (Amendment) Regulations, 2026 [Preamble] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 1] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 10] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 11] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 12] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 13] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 14] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 15] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 16] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 17] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 18] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 19] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 2] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 20] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 3] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 4] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 5] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 6] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 7] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 8] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Regulation 9] 
Canara Bank (Officers') Service (Amendment) Regulations, 2026 [Schedule] 
Securities and Exchange Board of India (Real Estate Investment Trusts) (Amendment) Regulations, 

2026 [Preamble] 
Securities and Exchange Board of India (Real Estate Investment Trusts) (Amendment) Regulations, 
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Securities and Exchange Board of India (Alternative Investment Funds) (Amendment) Regulations, 

2026 [Preamble] 
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National Commission for Protection of Child Rights (Amendment) Rules, 2025 [Rule 1] 
National Commission for Protection of Child Rights (Amendment) Rules, 2025 [Rule 10] 
National Commission for Protection of Child Rights (Amendment) Rules, 2025 [Rule 11] 
National Commission for Protection of Child Rights (Amendment) Rules, 2025 [Rule 12] 
National Commission for Protection of Child Rights (Amendment) Rules, 2025 [Rule 13] 
National Commission for Protection of Child Rights (Amendment) Rules, 2025 [Rule 14] 
National Commission for Protection of Child Rights (Amendment) Rules, 2025 [Rule 2] 
National Commission for Protection of Child Rights (Amendment) Rules, 2025 [Rule 3] 
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National Commission for Protection of Child Rights (Amendment) Rules, 2025 [Rule 5] 
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Protection of Interests in Aircraft Objects Rules, 2026 [Appendix] 
Protection of Interests in Aircraft Objects Rules, 2026 [Preamble] 
Protection of Interests in Aircraft Objects Rules, 2026 [Rule 1. Short-title and commencement] 
Protection of Interests in Aircraft Objects Rules, 2026 [Rule 10. Notice to stakeholders] 
Protection of Interests in Aircraft Objects Rules, 2026 [Rule 11. Procedure during the 'waiting period' 

in case of insolvency] 
Protection of Interests in Aircraft Objects Rules, 2026 [Rule 12. Non-Judicial remedies] 
Protection of Interests in Aircraft Objects Rules, 2026 [Rule 13. De-registration and export of aircraft] 
Protection of Interests in Aircraft Objects Rules, 2026 [Rule 14. Settlement of dues by IDERA Holder 

prior to export of aircraft] 
Protection of Interests in Aircraft Objects Rules, 2026 [Rule 2. Definitions] 
Protection of Interests in Aircraft Objects Rules, 2026 [Rule 3. Non-consensual rights or interests 

under the Convention] 
Protection of Interests in Aircraft Objects Rules, 2026 [Rule 4. Directions by registry authority] 
Protection of Interests in Aircraft Objects Rules, 2026 [Rule 5. Functions of the registry authority] 
Protection of Interests in Aircraft Objects Rules, 2026 [Rule 6. Information of interest on an aircraft 

object to registry authority] 
Protection of Interests in Aircraft Objects Rules, 2026 [Rule 7. Maintenance and submission of 

records of dues on an aircraft object] 
Protection of Interests in Aircraft Objects Rules, 2026 [Rule 8. Access to the Information System] 
Protection of Interests in Aircraft Objects Rules, 2026 [Rule 9. Information to registry authority of 

occurrence of default] 
Indian Economic Service Rules, 2026 [Preamble] 
Indian Economic Service Rules, 2026 [Rule 1. Short title and commencement] 
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Indian Economic Service Rules, 2026 [Rule 11. Conditions of Service] 
Indian Economic Service Rules, 2026 [Rule 12. Disqualification] 
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Indian Economic Service Rules, 2026 [Rule 13. Power to relax] 
Indian Economic Service Rules, 2026 [Rule 14. Saving] 
Indian Economic Service Rules, 2026 [Rule 15. Interpretation] 
Indian Economic Service Rules, 2026 [Rule 2. Definition] 
Indian Economic Service Rules, 2026 [Rule 3. Constitution of the Service] 
Indian Economic Service Rules, 2026 [Rule 4. Members of the Service] 
Indian Economic Service Rules, 2026 [Rule 5. Grades, authorised strength and its review] 
Indian Economic Service Rules, 2026 [Rule 6. Future maintenance of the Service] 
Indian Economic Service Rules, 2026 [Rule 7. Appointment to the Service] 
Indian Economic Service Rules, 2026 [Rule 8. Probation] 
Indian Economic Service Rules, 2026 [Rule 9. Seniority] 
Indian Economic Service Rules, 2026 [Schedule 1] 
Indian Economic Service Rules, 2026 [Schedule 2] 
Indian Economic Service Rules, 2026 [Schedule 3] 
Indian Economic Service Rules, 2026 [Schedule 4] 
Indian Economic Service Rules, 2026 [Schedule 4-A] 
Indian Economic Service Rules, 2026 [Schedule 5] 
Indian Economic Service Rules, 2026 [Schedule 6] 
All India Institute of Physical Medicine and Rehabilitation, Mumbai, Occupational Therapist (Group 

‘B’ Post) Recruitment Rules, 2026 [Preamble] 
All India Institute of Physical Medicine and Rehabilitation, Mumbai, Occupational Therapist (Group 

'B' Post) Recruitment Rules, 2026 [Rule 1. Short title and commencement] 
All India Institute of Physical Medicine and Rehabilitation, Mumbai, Occupational Therapist (Group 

'B' Post) Recruitment Rules, 2026 [Rule 2. Number of post, classification and level in pay matrix] 
All India Institute of Physical Medicine and Rehabilitation, Mumbai, Occupational Therapist (Group 

'B' Post) Recruitment Rules, 2026 [Rule 3. Method of recruitment, age-limit, qualifications, etc.] 
All India Institute of Physical Medicine and Rehabilitation, Mumbai, Occupational Therapist (Group 

'B' Post) Recruitment Rules, 2026 [Rule 4. Disqualification] 
All India Institute of Physical Medicine and Rehabilitation, Mumbai, Occupational Therapist (Group 

'B' Post) Recruitment Rules, 2026 [Rule 5. Power to relax] 
All India Institute of Physical Medicine and Rehabilitation, Mumbai, Occupational Therapist (Group 

'B' Post) Recruitment Rules, 2026 [Rule 6. Saving] 
All India Institute of Physical Medicine and Rehabilitation, Mumbai, Occupational Therapist (Group 

'B' Post) Recruitment Rules, 2026 [Schedule] 
  
Central Notifications 

Canara Bank [F. No. HRW PM 257 2026] 
Central Board of Direct Taxes [Circular No. 1 of 2026] 
Central Board of Direct Taxes [Circular No. 2 of 2026] 
Central Board of Direct Taxes [F. No. 225/53/2024-ITA-II] 
Central Board of Direct Taxes [Noti. No. S.O. 1532(E)] 
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Central Board of Direct Taxes [Noti. No. S.O. 1533(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1534(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1622(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1623(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1624(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1653(E)] 
Ministry of Finance [Notification No. 13/2026-Central Excise] 
Ministry of Finance [Notification No. 14/2026-Central Excise] 
Ministry of Finance [Notification No. 15/2026-Central Excise] 
Ministry of Finance [Notification No. 16/2026-Central Excise] 
Ministry of Finance [Notification No. 17/2026-Central Excise] 
Ministry of Finance [Notification No. 18/2026-Central Excise] 
Ministry of Finance [5/2026-Cust (ADD)] 
Ministry of Agriculture [Draft-Insecticides (Amendment) Rules, 2026 Noti. No. G.S.R. 73(E)] 
Ministry of Civil Aviation [Protection of Interests in Aircraft Objects Rules, 2026 Noti. No. G.S.R. 

77(E)] 
Ministry of Coal [Draft-Coal Mines (Special Provisions) (First Amendment) Rules, 2026 Noti. No. 

G.S.R. 101(E)] 
Ministry of Commerce and Industry [Public Notice No. 45/2025-26 [Procedure for Second Round of 

Allocation of TRQ]] 
Ministry of Communications and Information Technology [Noti. No. 813-7/25/2011-DS (Vol.-V)] 
Ministry of Finance [Budget speech of Finance Minister 2026-27 F. No. 2(4)-B(D)/2026] 
Ministry of Finance [Noti. No. G.S.R. 287(E)] 
Ministry of Finance [Notification on Banking Regulation Act 1949 Noti. No. S.O. 460(E)] 
Ministry of Health and Family Welfare [Amendment in Notification No. S.O. number 3648 (E) F. No. 

QA-12012/8/2021-QA-FSSAI] 
Ministry of Health and Family Welfare [Draft-Drugs (......Amendment) Rules, 2026 Noti. No. G.S.R. 

65(E)] 
Ministry of Health and Family Welfare [Noti. No. G.S.R. 91] 
Ministry of Labour [Reconstitution of Pension Advisory Committee F. No. PFRDA-

01/13/13/0004/2025-PAC] 
Ministry of Labour [Draft-Occupational Safety, Health and Working Conditions (Coal Mines) 

Regulations, 2026 Noti. No. G.S.R. 67(E)] 
Ministry of Law and Justice [Corrigenda Corrigenda 30-01-2026] 
Ministry of Road Transport and Highways [Draft-Central Motor Vehicles (.......... Amendment) Rules, 

2026 Noti. No. G.S.R. 100(E)] 
Ministry of Space [Noti. No. G.S.R. 92] 
Ministry of Space [Noti. No. G.S.R. 93] 
Ministry of Women and Child Development [National Commission for Protection of Child Rights 

(Amendment) Rules, 2025 Noti. No. G.S.R. 75(E)] 
Reserve Bank of India [Press Release: 2025-2026/1994] 
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Reserve Bank of India [Press Release: 2025-2026/1996] 
Reserve Bank of India [Press Release: 2025-2026/1997] 
Reserve Bank of India [Press Release: 2025-2026/2033] 
Reserve Bank of India [RBI/2026-27/08] 
Securities and Exchange Board of India 
Securities and Exchange Board of India 
Securities and Exchange Board of India 
Securities and Exchange Board of India [PR No. 09/2026] 
Securities and Exchange Board of India [PR No. 10/2026] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/301] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/302] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/303] 

  
State Rules 

Andhra Pradesh Building Rules, 2017 [Annexure] 
Andhra Pradesh Building Rules, 2017 [Preamble] 
Andhra Pradesh Building Rules, 2017 [Rule 1. Short Title, Applicability and Commencement] 
Andhra Pradesh Building Rules, 2017 [Rule 10. Seismic strengthening/retrofitting] 
Andhra Pradesh Building Rules, 2017 [Rule 100. Site Requirements for Multiplex Complexes] 
Andhra Pradesh Building Rules, 2017 [Rule 101. Location Criteria:] 
Andhra Pradesh Building Rules, 2017 [Rule 102. Documents to be submitted:] 
Andhra Pradesh Building Rules, 2017 [Rule 103. Building Requirements:] 
Andhra Pradesh Building Rules, 2017 [Rule 104. Construction requirements:] 
Andhra Pradesh Building Rules, 2017 [Rule 105. Parts of the Building requirements] 
Andhra Pradesh Building Rules, 2017 [Rule 106. Seating arrangements in theatres:] 
Andhra Pradesh Building Rules, 2017 [Rule 107. Parking requirements] 
Andhra Pradesh Building Rules, 2017 [Rule 108. Landscaping and greenery:] 
Andhra Pradesh Building Rules, 2017 [Rule 109. City/Area Level Impact Fee Payable:] 
Andhra Pradesh Building Rules, 2017 [Rule 11. Structural Design Basis Report (SDBR)] 
Andhra Pradesh Building Rules, 2017 [Rule 110. Building Permission to be obtained before 

commencement of construction:] 
Andhra Pradesh Building Rules, 2017 [Rule 111. Occupancy Certificate to be obtained:] 
Andhra Pradesh Building Rules, 2017 [Rule 112. Maintenance & Management:] 
Andhra Pradesh Building Rules, 2017 [Rule 113] 
Andhra Pradesh Building Rules, 2017 [Rule 114. Definitions] 
Andhra Pradesh Building Rules, 2017 [Rule 115. Height and Open Spaces] 
Andhra Pradesh Building Rules, 2017 [Rule 116. Fire-Resistive Requirements] 
Andhra Pradesh Building Rules, 2017 [Rule 117. Special Hazards] 
Andhra Pradesh Building Rules, 2017 [Rule 118. Interior Finishes] 
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Andhra Pradesh Building Rules, 2017 [Rule 119. Means of Egress] 
Andhra Pradesh Building Rules, 2017 [Rule 12. Review of Structural Design] 
Andhra Pradesh Building Rules, 2017 [Rule 120. Emergency System Requirements] 
Andhra Pradesh Building Rules, 2017 [Rule 121. Elevators] 
Andhra Pradesh Building Rules, 2017 [Rule 122. Fire Protection Systems] 
Andhra Pradesh Building Rules, 2017 [Rule 123. Fire Detection and Alarm Systems] 
Andhra Pradesh Building Rules, 2017 [Rule 124. Emergency Voice Alarm Communication Systems] 
Andhra Pradesh Building Rules, 2017 [Rule 125. Atrium Requirements] 
Andhra Pradesh Building Rules, 2017 [Rule 126. Egress Travel] 
Andhra Pradesh Building Rules, 2017 [Rule 127. Risk Assessment Report] 
Andhra Pradesh Building Rules, 2017 [Rule 128. Basement Protection] 
Andhra Pradesh Building Rules, 2017 [Rule 129. Smoke Compartmentation] 
Andhra Pradesh Building Rules, 2017 [Rule 13. Certification regarding structural safety in design and 

constructional safety] 
Andhra Pradesh Building Rules, 2017 [Rule 130. Electrical Requirements] 
Andhra Pradesh Building Rules, 2017 [Rule 131. Decorative Materials and Furnishings] 
Andhra Pradesh Building Rules, 2017 [Rule 132. Air-Conditioning System] 
Andhra Pradesh Building Rules, 2017 [Rule 133. Refuge Floor/Area] 
Andhra Pradesh Building Rules, 2017 [Rule 134. Other Requirements] 
Andhra Pradesh Building Rules, 2017 [Rule 135. Management and Maintenance of General Fire 

Safety Measures] 
Andhra Pradesh Building Rules, 2017 [Rule 136. Fire Management] 
Andhra Pradesh Building Rules, 2017 [Rule 137. Other Stipulations] 
Andhra Pradesh Building Rules, 2017 [Rule 138. Planning and Execution] 
Andhra Pradesh Building Rules, 2017 [Rule 139. Green Buildings] 
Andhra Pradesh Building Rules, 2017 [Rule 14. Quality Control, Construction Practices and Safety] 
Andhra Pradesh Building Rules, 2017 [Rule 140. Applicability and Provisions:] 
Andhra Pradesh Building Rules, 2017 [Rule 141. Provisions for Sanction of Building Application:] 
Andhra Pradesh Building Rules, 2017 [Rule 142. Provisions for City and Site level greening:] 
Andhra Pradesh Building Rules, 2017 [Rule 143. Sustainable Waste Management:] 
Andhra Pradesh Building Rules, 2017 [Rule 144. Sustainability of Building Materials:] 
Andhra Pradesh Building Rules, 2017 [Rule 145. Incentives for the Green Buildings:] 
Andhra Pradesh Building Rules, 2017 [Rule 146. Procedure for obtaining the incentives:] 
Andhra Pradesh Building Rules, 2017 [Rule 147. General:] 
Andhra Pradesh Building Rules, 2017 [Rule 148. Need:] 
Andhra Pradesh Building Rules, 2017 [Rule 149. Advantages:] 
Andhra Pradesh Building Rules, 2017 [Rule 15. Inspection] 
Andhra Pradesh Building Rules, 2017 [Rule 150. Methods:] 
Andhra Pradesh Building Rules, 2017 [Rule 151. Techniques:] 
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Andhra Pradesh Building Rules, 2017 [Rule 153. Payment of fees in case of Rain Water Harvesting 
Structures:] 

Andhra Pradesh Building Rules, 2017 [Rule 154. Security Deposit] 
Andhra Pradesh Building Rules, 2017 [Rule 155. Penalty in case of failure in construction of Rain 

Water Harvesting Structures by the Owners:] 
Andhra Pradesh Building Rules, 2017 [Rule 156. Applicability:] 
Andhra Pradesh Building Rules, 2017 [Rule 157. Types of Solar Energy Systems for Buildings:] 
Andhra Pradesh Building Rules, 2017 [Rule 158. Area norm for Roof Top and Capacity of Solar 

Photo voltaic Power plant to be installed:] 
Andhra Pradesh Building Rules, 2017 [Rule 159. Guidelines for installation of Solar Water Heating 

Systems:] 
Andhra Pradesh Building Rules, 2017 [Rule 16. Issue of Occupancy Certificate] 
Andhra Pradesh Building Rules, 2017 [Rule 160. Procedure for Obtaining Building Permission for all 

buildings having a plot area more than 1000 sq.m. and all public buildings:] 
Andhra Pradesh Building Rules, 2017 [Rule 161. Payment of fees in case of Solar Power Roof Top 

Systems:] 
Andhra Pradesh Building Rules, 2017 [Rule 162. Security Deposit] 
Andhra Pradesh Building Rules, 2017 [Rule 163. Penalty in case of failure in construction of Solar 

Power Roof Top Systems:] 
Andhra Pradesh Building Rules, 2017 [Rule 164. General:] 
Andhra Pradesh Building Rules, 2017 [Rule 165. Environmental Conditions for Compliance During 

Building Approvals:] 
Andhra Pradesh Building Rules, 2017 [Rule 166. Transferable Development Rights (TDR)] 
Andhra Pradesh Building Rules, 2017 [Rule 167. Concession in Road Widening Cases] 
Andhra Pradesh Building Rules, 2017 [Rule 168. Grant of Transferable Development Rights:] 
Andhra Pradesh Building Rules, 2017 [Rule 169. Guidelines on Transferable Development Rights:] 
Andhra Pradesh Building Rules, 2017 [Rule 17. Protective Measures in Natural Hazard Prone areas 

[Wherever applicable]] 
Andhra Pradesh Building Rules, 2017 [Rule 170. Documents to be submitted along with Application 

for Grant of Transferrable Development Rights Certificate:] 
Andhra Pradesh Building Rules, 2017 [Rule 171] 
Andhra Pradesh Building Rules, 2017 [Rule 172] 
Andhra Pradesh Building Rules, 2017 [Rule 173] 
Andhra Pradesh Building Rules, 2017 [Rule 174] 
Andhra Pradesh Building Rules, 2017 [Rule 175] 
Andhra Pradesh Building Rules, 2017 [Rule 176] 
Andhra Pradesh Building Rules, 2017 [Rule 177] 
Andhra Pradesh Building Rules, 2017 [Rule 178] 
Andhra Pradesh Building Rules, 2017 [Rule 179.] 
Andhra Pradesh Building Rules, 2017 [Rule 18. Alternative Materials, Methods of Design and 

Construction and Tests] 
Andhra Pradesh Building Rules, 2017 [Rule 180] 
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Andhra Pradesh Building Rules, 2017 [Rule 19. Maintenance of Buildings] 
Andhra Pradesh Building Rules, 2017 [Rule 2. Definitions] 
Andhra Pradesh Building Rules, 2017 [Rule 20. Building Services] 
Andhra Pradesh Building Rules, 2017 [Rule 21. Applicability] 
Andhra Pradesh Building Rules, 2017 [Rule 22. Procedure for Clearance from Andhra Pradesh Fire 

Service Act, 1999] 
Andhra Pradesh Building Rules, 2017 [Rule 23. Procedure for obtaining the Occupancy Certificate] 
Andhra Pradesh Building Rules, 2017 [Rule 24. Renewal of Fire Clearance] 
Andhra Pradesh Building Rules, 2017 [Rule 25. Fee] 
Andhra Pradesh Building Rules, 2017 [Rule 26. Fire Consultant] 
Andhra Pradesh Building Rules, 2017 [Rule 27. Terminology] 
Andhra Pradesh Building Rules, 2017 [Rule 28. General] 
Andhra Pradesh Building Rules, 2017 [Rule 29. Fire Escapes or External Stairs] 
Andhra Pradesh Building Rules, 2017 [Rule 3. Procedural Requirements] 
Andhra Pradesh Building Rules, 2017 [Rule 30. Provision of Lifts] 
Andhra Pradesh Building Rules, 2017 [Rule 31. Basement] 
Andhra Pradesh Building Rules, 2017 [Rule 32. Provision of Helipad] 
Andhra Pradesh Building Rules, 2017 [Rule 33. Service Ducts/Refuge Chute] 
Andhra Pradesh Building Rules, 2017 [Rule 34. Electrical Services] 
Andhra Pradesh Building Rules, 2017 [Rule 35. Staircase and Corridor Lights] 
Andhra Pradesh Building Rules, 2017 [Rule 36. Air-Conditioning] 
Andhra Pradesh Building Rules, 2017 [Rule 37. Boiler Room] 
Andhra Pradesh Building Rules, 2017 [Rule 38. Alternate Source of Electric Supply] 
Andhra Pradesh Building Rules, 2017 [Rule 39. Safety Measures in Electric Sub-Station] 
Andhra Pradesh Building Rules, 2017 [Rule 4. Standard space requirements of various parts of a 

building of all types including high rise buildings:] 
Andhra Pradesh Building Rules, 2017 [Rule 40. Fire Protection Requirements] 
Andhra Pradesh Building Rules, 2017 [Rule 41. Static Water Storage Tank] 
Andhra Pradesh Building Rules, 2017 [Rule 42. Automatic Sprinklers] 
Andhra Pradesh Building Rules, 2017 [Rule 43. Fixed Carbon Di-Oxide/Foam/DCO Water Spray 

Extinguishing System] 
Andhra Pradesh Building Rules, 2017 [Rule 44. Fire Alarm System] 
Andhra Pradesh Building Rules, 2017 [Rule 45. Control Room] 
Andhra Pradesh Building Rules, 2017 [Rule 46. Fire Drills and Fire Orders] 
Andhra Pradesh Building Rules, 2017 [Rule 47. Material Used for Construction of Building] 
Andhra Pradesh Building Rules, 2017 [Rule 48. LPG] 
Andhra Pradesh Building Rules, 2017 [Rule 49. House Keeping] 
Andhra Pradesh Building Rules, 2017 [Rule 5. Splay at road junctions, including ‘Y’ junctions:] 
Andhra Pradesh Building Rules, 2017 [Rule 50. Fire Prevention] 
Andhra Pradesh Building Rules, 2017 [Rule 51. Occupancy Restrictions] 
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Andhra Pradesh Building Rules, 2017 [Rule 52. Category of the Building and Minimum Size of Plot] 
Andhra Pradesh Building Rules, 2017 [Rule 53. Requirement of Approach Road for Building 

Sites/Plots] 
Andhra Pradesh Building Rules, 2017 [Rule 54. Restrictions of Building Activity] 
Andhra Pradesh Building Rules, 2017 [Rule 55. Special requirements for Occupancy/Land 

Development] 
Andhra Pradesh Building Rules, 2017 [Rule 56. Compliance with Andhra Pradesh Energy 

Conservation Building Code (APECBC) (see Annexure):] 
Andhra Pradesh Building Rules, 2017 [Rule 57. Permissible Setbacks & Height for All Types of Non-

High Rise Buildings] 
Andhra Pradesh Building Rules, 2017 [Rule 58. Row Type Housing/Row Type Shopping Precincts] 
Andhra Pradesh Building Rules, 2017 [Rule 59. Cluster Housing] 
Andhra Pradesh Building Rules, 2017 [Rule 6. Requirements of Parts of Buildings] 
Andhra Pradesh Building Rules, 2017 [Rule 60. Buildings with Central Courtyard for Commercial 

Use] 
Andhra Pradesh Building Rules, 2017 [Rule 61. Group Development Schemes] 
Andhra Pradesh Building Rules, 2017 [Rule 62. High Rise Buildings/Complexes] 
Andhra Pradesh Building Rules, 2017 [Rule 63. Application] 
Andhra Pradesh Building Rules, 2017 [Rule 64. Location and Plot Area] 
Andhra Pradesh Building Rules, 2017 [Rule 65. Means of access] 
Andhra Pradesh Building Rules, 2017 [Rule 66. All round Open Spaces/Set Backs] 
Andhra Pradesh Building Rules, 2017 [Rule 67. Parking Requirements] 
Andhra Pradesh Building Rules, 2017 [Rule 68. Building components] 
Andhra Pradesh Building Rules, 2017 [Rule 69. Building Services] 
Andhra Pradesh Building Rules, 2017 [Rule 7. Structural Design and Safety] 
Andhra Pradesh Building Rules, 2017 [Rule 70. Special type of High rise buildings] 
Andhra Pradesh Building Rules, 2017 [Rule 71. Applicability and General] 
Andhra Pradesh Building Rules, 2017 [Rule 72. Definitions] 
Andhra Pradesh Building Rules, 2017 [Rule 73. Responsibility of the owners of heritage buildings] 
Andhra Pradesh Building Rules, 2017 [Rule 74. Restrictions on development/re-development/repairs 

etc.] 
Andhra Pradesh Building Rules, 2017 [Rule 75. Penalties] 
Andhra Pradesh Building Rules, 2017 [Rule 76. Preparation of list of heritage sites including heritage 

buildings, heritage precincts and listed natural feature areas] 
Andhra Pradesh Building Rules, 2017 [Rule 77. Alteration/modification/relaxation in development 

norms] 
Andhra Pradesh Building Rules, 2017 [Rule 78. Heritage precincts/Natural feature areas] 
Andhra Pradesh Building Rules, 2017 [Rule 79. Road widening] 
Andhra Pradesh Building Rules, 2017 [Rule 8. Buildings with Soft Storey] 
Andhra Pradesh Building Rules, 2017 [Rule 80. Incentive uses for heritage buildings] 
Andhra Pradesh Building Rules, 2017 [Rule 81. Maintaining skyline and architectural harmony] 
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Andhra Pradesh Building Rules, 2017 [Rule 82. Restrictive covenants] 
Andhra Pradesh Building Rules, 2017 [Rule 83. Grading of the listed buildings/listed precincts] 
Andhra Pradesh Building Rules, 2017 [Rule 84. Opinion of the Heritage Conservation Committee] 
Andhra Pradesh Building Rules, 2017 [Rule 85. Approval to preserve the beauty of the area] 
Andhra Pradesh Building Rules, 2017 [Rule 86. Signs and outdoor display structures/including street 

furniture on heritage sites] 
Andhra Pradesh Building Rules, 2017 [Rule 87. Composition of Heritage Conservation Committee] 
Andhra Pradesh Building Rules, 2017 [Rule 88. The terms of reference of the Committee] 
Andhra Pradesh Building Rules, 2017 [Rule 89. Implications of listing as heritage buildings] 
Andhra Pradesh Building Rules, 2017 [Rule 9. Structural requirements of low income housing] 
Andhra Pradesh Building Rules, 2017 [Rule 90. Ownership not affected] 
Andhra Pradesh Building Rules, 2017 [Rule 91. Applicability and General] 
Andhra Pradesh Building Rules, 2017 [Rule 92. Definitions] 
Andhra Pradesh Building Rules, 2017 [Rule 93. Site Development] 
Andhra Pradesh Building Rules, 2017 [Rule 94. Buildings] 
Andhra Pradesh Building Rules, 2017 [Rule 95. Designing for Children] 
Andhra Pradesh Building Rules, 2017 [Rule 96. Additional Information] 
Andhra Pradesh Building Rules, 2017 [Rule 97. Definitions:] 
Andhra Pradesh Building Rules, 2017 [Rule 98. Applicability of Andhra Pradesh Cinemas 

(Regulation) Act, 1955 and Rules made there under:] 
Andhra Pradesh Building Rules, 2017 [Rule 99. Redevelopment of existing cinema halls into 

Multiplex Complex] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Annexure] 
Andhra Pradesh Regulation and Penalization of Buildings Constructed Unauthorizedly and in 

Deviation of the Sanctioned Plan Rules, 2015 [Preamble] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 1. Short Title, 

Application and Commencement:] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 10. Violation after 

submission of Application:] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 11. Scrutiny, 

Rejection and Approval by the Competent Authority:] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 12. Issue of 

proceedings showing Regulation and Penalization of the Building and Occupancy Certificate:] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 13. Appeal:] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 14. Failure to come 

forward for penalization of unauthorized constructions:] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 15. Amount 

collected to be kept in separate account:] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 16. Constitution of 

Committee:] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 17] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 18] 
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Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 19] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 2. Definitions:] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 3. Compulsory 

Application for Penalization:] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 4. Prior clearance 

from other Authorities/Departments in certain cases:] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 5. Payment of Penal 

Charges:] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 6] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 7. Penalization not to 

apply to certain sites:] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 8. Exemption:] 
Andhra Pradesh Regulation and Penalization of Buildings etc. Rules, 2015 [Rule 9. Buildings 

constructed in road widening areas:] 
Andhra Pradesh Court-Fees and Suits Valuation Rules, 1987 [Forms] 
Andhra Pradesh Court-Fees and Suits Valuation Rules, 1987 [Preamble] 
Andhra Pradesh Court-Fees and Suits Valuation Rules, 1987 [Rule 1. Short title] 
Andhra Pradesh Court-Fees and Suits Valuation Rules, 1987 [Rule 2. Definitions] 
Andhra Pradesh Court-Fees and Suits Valuation Rules, 1987 [Rule 3. Determination of Market Value] 
Andhra Pradesh Court-Fees and Suits Valuation Rules, 1987 [Rule 4. Plaint shall contain full 

particulars of value of suit] 
Andhra Pradesh Court-Fees and Suits Valuation Rules, 1987 [Rule 5. Collection of Fees by Stamps 

sold in Andhra Pradesh] 
Process-Fees Rules, 1965 [Preamble] 
Process-Fees Rules, 1965 [Rule 1] 
Process-Fees Rules, 1965 [Rule 2] 
Process-Fees Rules, 1965 [Rule 3] 
Process-Fees Rules, 1965 [Rule 4] 
Process-Fees Rules, 1965 [Rule 5] 
Process-Fees Rules, 1965 [Rule 6] 
Process-Fees Rules, 1965 [Rule 7] 
Process-Fees Rules, 1965 [Rule 8] 
Andhra Pradesh Educational Institutions (Establishment, Recognition, Administration and Control of 

Schools Under Private Managements) Rules, 1993 [Forms] 
Andhra Pradesh Educational Institutions (Establishment, Recognition, Administration and Control of 

Schools Under Private Managements) Rules, 1993 [Preamble] 
Andhra Pradesh Educational Institutions (Establishment, Recognition, Administration and Control of 
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Andhra Pradesh Prohibition of Ragging in All Educational Institutions Rules, 2002 [Annexure] 
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Andhra Pradesh Educational Institutions (Establishment, Recognition, Administration and Control of 
Institutions of Higher Education) Rules, 1987 [Rule 7] 

Andhra Pradesh Educational Institutions (Establishment, Recognition, Administration and Control of 
Institutions of Higher Education) Rules, 1987 [Rule 8. Power to grant or refuse Permission] 
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Andhra Pradesh [School Education Management] (Community Participation) Rules, 1998 [Preamble] 
Andhra Pradesh School Education Management (Community Participation) Rules, 1998 [Rule 1] 
Andhra Pradesh School Education Management (Community Participation) Rules, 1998 [Rule 10. 

Disqualification of Members] 
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Causing enquiries regarding utilisation of funds] 
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Andhra Pradesh School Education Management (Community Participation) Rules, 1998 [Rule 16. 
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Andhra Pradesh Advocates' Welfare Fund (Loans for the Purchase of Books) Rules, 1994 [Rule 4. 
Purchasing of Books] 

Andhra Pradesh Advocates' Welfare Fund (Loans for the Purchase of Books) Rules, 1994 [Rule 5. 
Recovery of the Loan] 

Andhra Pradesh Advocates' Welfare Fund (Loans for the Purchase of Books) Rules, 1994 [Rule 6. 
Action for non-payment] 

Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Forms] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Preamble] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 1. Short 

Title, Applicability and Commencement] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 10. 

Electronic Benefit Transfer] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 11. State 

Council] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 12. Role of 

Nodal Authority] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 13. State 

Implementing Authorities] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 14. District 

Implementing Authority] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 15. 

Village/Ward Implementing Authorities] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 16. 

Monitoring, coordination and behavioral change structure] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 17. Failure 

to perform a function] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 18. 

Furnishing incorrect information] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 19. 

Furnishing fraudulent information] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 2. 

Definitions] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 20. 

Delegation of authority for tribal areas] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 21. 

Conduct of Social Audit] 
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Grievance Redressal system] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 3. Central 

Registry] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 4. 

Registering the girl children and mothers] 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401473


 - 78 - 

© EBC Publishing Pvt Ltd 

Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 5. Changes 
and Updating of the Central Registry] 

Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 6. 
Authentication to be made compulsory] 

Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 7. 
Incentives] 

Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 8. 
Electronic Fund Management System] 

Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Rule 9. 
Automatic Electronic Pay order] 

Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Schedule 1] 
Andhra Pradesh Bangaru Talli Girl Child Promotion and Empowerment Rules, 2013 [Schedule 2] 
Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 

[Forms] 
Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 

[Preamble] 
Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 

[Rule 1. Introduction] 
Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 

[Rule 10. Final LPS] 
Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 

[Rule 11. Vesting of land in Authority and issue of Land pooling ownership certificate] 
Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 

[Rule 12. Implementation of final LPS] 
Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 

[Rule 13. Completion of final LPS] 
Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 

[Rule 14. Maintenance of the common infrastructure & facilities after issue of completion 
certificate] 

Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Rule 15. Powers of Competent Authority] 

Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Rule 16. Miscellaneous] 

Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Rule 2. Short title and commencement] 

Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Rule 3. Definitions] 

Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Rule 4. Applicability] 

Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Rule 5. General] 

Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Rule 6. Declaration of intention] 
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Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Rule 7. Notification of final area] 

Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Rule 8. Procedure for verification of ownership (section 48(1) and section 50 of the Act)] 

Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Rule 9. Draft LPS] 

Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Schedule 1] 

Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Schedule 2] 

Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Schedule 3] 

Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Schedule 4] 

Andhra Pradesh Capital City Land Pooling Scheme (Formulation and Implementation) Rules, 2015 
[Schedule 5] 

Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Annexure] 
Andhra Pradesh Regulation and Penalization of Buildings Constructed Unauthorizedly and In 

Deviation to the Sanctioned Plan Rules, 2019 [Preamble] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 1. Short Title, 

Applicability and Commencement] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 10. Violation 

after submission of Application] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 11. Scrutiny, 

Rejection and Approval by the Competent Authority] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 12. Issue of 

proceedings showing Regulation and Penalization of the Building and Occupancy Certificate] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 13. Appeal] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 14. Failure to 

come forward for penalization under the scheme] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 15. Amount 

collected to be kept in separate account] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 16] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 17] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 18] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 19] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 2. Definitions] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 3. Compulsory 

Application for Penalization] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 4. Prior 

clearance from other Authorities/Departments in certain cases] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 5. Payment of 

Penal Charges] 
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Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 6] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 7. Penalization 

not to apply to certain sites] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 8. Exemption] 
Andhra Pradesh Regulation and Penalization of etc Sanctioned Plan Rules, 2019 [Rule 9] 
Andhra Pradesh Value Added Tax Rules, 2005 [Forms] 
Andhra Pradesh Value Added Tax Rules, 2005 [Preamble] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 1] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 10. Issue of Certificates] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 11. Suo-moto registration and refusal to register] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 12. Certificate of Registration] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 13. Changes in Registration Details] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 14. Procedure for Cancellation of VAT 

Registration] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 15. Procedure for cancellation of TOT 

registration] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 16. Determination of Taxable Turnover] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 17. Treatment of works contracts] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 18. Tax deduction at source] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 19. Calculation of VAT Payable] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 2] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 20. Input Tax Credit] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 21. Calculation of Turnover Tax payable (TOT)] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 22. Calculation of VAT Payable on sales of 

goods predominantly to non-VAT dealers and consumers] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 23. Tax Returns] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 24. Tax Payment] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 25. Assessments] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 26. Invoices] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 27. Tax Invoices] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 28. Credit Notes and Debit Notes] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 29. Records to be maintained by VAT dealer] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 3. Definitions] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 30. Records to be maintained by TOT dealer] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 31. Records to be maintained by a dealer 

executing works contracts] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 32. Records to be maintained by cold storage 

plants] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 33. Records to be maintained by 

clearing/forwarding agents] 
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Andhra Pradesh Value Added Tax Rules, 2005 [Rule 34. Records to be maintained by agents acting 
on behalf of principals] 

Andhra Pradesh Value Added Tax Rules, 2005 [Rule 35. Procedure for Refunds.] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 36. Conditions for Transfer of a Business] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 37. Conditions for the Relief of Sales Tax at the 

Commencement of the Act] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 38. Procedure for Appeals] 
Andhra Pradesh Value Added Tax Rules, 2005 [Rule 39. Application for Stay of collection of tax 
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Rules, 1997 [Rule 1. Short title] 

Andhra Pradesh Cooperative Sugar Factories and Co-operative Spinning Mills (Special Provisions) 
Rules, 1997 [Rule 10] 

Andhra Pradesh Cooperative Sugar Factories and Co-operative Spinning Mills (Special Provisions) 
Rules, 1997 [Rule 11. Final orders for transfer of assets or its assets and liabilities, in whole or 
part] 

Andhra Pradesh Cooperative Sugar Factories and Co-operative Spinning Mills (Special Provisions) 
Rules, 1997 [Rule 12. Dissolution of Society] 

Andhra Pradesh Cooperative Sugar Factories and Co-operative Spinning Mills (Special Provisions) 
Rules, 1997 [Rule 2. Definitions] 

Andhra Pradesh Cooperative Sugar Factories and Co-operative Spinning Mills (Special Provisions) 
Rules, 1997 [Rule 3. Transfer of assets or its assets and liabilities, in whole or part] 

Andhra Pradesh Cooperative Sugar Factories and Co-operative Spinning Mills (Special Provisions) 
Rules, 1997 [Rule 4. Scheme for Transfer of assets or its assets and liabilities, in whole or part] 

Andhra Pradesh Cooperative Sugar Factories and Co-operative Spinning Mills (Special Provisions) 
Rules, 1997 [Rule 5. Committees to advise the Registrar] 

Andhra Pradesh Cooperative Sugar Factories and Co-operative Spinning Mills (Special Provisions) 
Rules, 1997 [Rule 6. Dividing Tenders] 

Andhra Pradesh Cooperative Sugar Factories and Co-operative Spinning Mills (Special Provisions) 
Rules, 1997 [Rule 7. Notice] 

Andhra Pradesh Cooperative Sugar Factories and Co-operative Spinning Mills (Special Provisions) 
Rules, 1997 [Rule 8. Appointment of Receiver] 

Andhra Pradesh Cooperative Sugar Factories and Co-operative Spinning Mills (Special Provisions) 
Rules, 1997 [Rule 9. Action for the transfer of assets or its assets and liabilities, in whole or part] 

Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Appendix] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Preamble] 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401700


 - 86 - 

© EBC Publishing Pvt Ltd 

Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 1. Title, extent and commencement] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 10. Seizure and detention of motor 

vehicles by certain officers] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 11. Prohibition of alteration, etc., of 

licence, and issue of duplicate licences] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 12. Payment of tax and penalty] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 12-A. Liability for payment of tax in 

respect of motor vehicles kept for use] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 13. Rates of penalty] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 14. Manner of payment of tax in respect 

of vehicle registered in other States] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 14-A] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 15. Procedure for appeal] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 15-A. Transfer of pending appeals] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 15-B. Refund of appeal fee] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 16. Levy of tax on an articulated vehicle] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 17. Fine for breach of rules] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 2. Definitions] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 3. Endorsement in certificate of 

registration of tax payable] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 4. Filling of declaration for regular 

payment] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 5. Filling of declaration when motor 

vehicle is altered] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 6. Payment of tax for motor vehicle 

purchased within the quarter and grant of licence] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 7. Procedure for obtaining of licence in 

respect of motor vehicles exempted under Section 9] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 8. Certificate to be kept in respect of 

motor vehicle designed and used solely for agricultural or mining operation] 
Andhra Pradesh Motor Vehicles Taxation Rules, 1963 [Rule 9. Checking of motor vehicles by the 

Officers of the Commercial Tax Department] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Forms] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Preamble] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 1. Short title, extent and commencement] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 10. Mandal Authority] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 11. Meetings of the State, District, 

Divisional and Mandal Authorities] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 12. Registration of Wells] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 13. Permission for new wells] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 14. Conditions for grant of permission] 
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Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 15. Taking over of well to ensure drinking 
water] 

Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 16. Construction of Rain Water Harvesting 
Structures] 

Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 17. Registration of Rigs] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 18. Prohibition of water contamination] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 19. Land use and water quality] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 2. Definitions] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 20. Water Cess] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 21. Modification of land use] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 22. Ceiling on water use] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 23. Sand mining] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 24. Tree planting] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 25. Dealing with the cases of offence] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 26. Penalties] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 27. Compounding of offence] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 28. Confiscation of property] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 29. Appeals] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 3. Appointment of Administrator and the 

staff in State, District, Divisional and Mandal Authorities] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 30. Review] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 31. Andhra Pradesh Water, Land and Trees 

Authority Fund] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 32. Annual Report] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 4. Term of office of the nominated 

members of the Authorities] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 5. Resignation] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 6. Removal from the Authority] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 7. Allowances] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 8. District Authority] 
Andhra Pradesh Water, Land and Trees Rules, 2004 [Rule 9. Divisional Authority] 
Nizam&apos;s Institute of Medical Sciences Rules, 1989 [Preamble] 
Nizam's Institute of Medical Sciences Rules, 1989 [Rule 1] 
Nizam's Institute of Medical Sciences Rules, 1989 [Rule 10] 
Nizam's Institute of Medical Sciences Rules, 1989 [Rule 11] 
Nizam's Institute of Medical Sciences Rules, 1989 [Rule 12] 
Nizam's Institute of Medical Sciences Rules, 1989 [Rule 13] 
Nizam's Institute of Medical Sciences Rules, 1989 [Rule 14] 
Nizam's Institute of Medical Sciences Rules, 1989 [Rule 15] 
Nizam's Institute of Medical Sciences Rules, 1989 [Rule 2. Definitions] 
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Nizam's Institute of Medical Sciences Rules, 1989 [Rule 3] 
Nizam's Institute of Medical Sciences Rules, 1989 [Rule 4] 
Nizam's Institute of Medical Sciences Rules, 1989 [Rule 5] 
Nizam's Institute of Medical Sciences Rules, 1989 [Rule 6] 
Nizam's Institute of Medical Sciences Rules, 1989 [Rule 7] 
Nizam's Institute of Medical Sciences Rules, 1989 [Rule 8] 
Nizam's Institute of Medical Sciences Rules, 1989 [Rule 9] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Preamble] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 1. Short title and 

extent] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 10] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 11] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 12] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 13] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 14] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 15] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 2. Definitions] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 3] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 4. Authorised 

persons] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 5] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 6] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 7] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 8] 
Andhra Pradesh Prohibition of Smoking and Health Protection Rules, 2002 [Rule 9. Penalties] 
Andhra Pradesh Public Safety (Measures) Enforcement Rules, 2014 [Forms] 
Andhra Pradesh Public Safety (Measures) Enforcement Rules, 2014 [Preamble] 
Andhra Pradesh Public Safety (Measures) Enforcement Rules, 2014 [Rule 1. Short title and Extent] 
Andhra Pradesh Public Safety (Measures) Enforcement Rules, 2014 [Rule 10. The functions of 

Supervisory Committee] 
Andhra Pradesh Public Safety (Measures) Enforcement Rules, 2014 [Rule 11. The functions of the 

Licensing Authority] 
Andhra Pradesh Public Safety (Measures) Enforcement Rules, 2014 [Rule 2] 
Andhra Pradesh Public Safety (Measures) Enforcement Rules, 2014 [Rule 3. Public Safety Measures] 
Andhra Pradesh Public Safety (Measures) Enforcement Rules, 2014 [Rule 4. Sectoral Committee] 
Andhra Pradesh Public Safety (Measures) Enforcement Rules, 2014 [Rule 5] 
Andhra Pradesh Public Safety (Measures) Enforcement Rules, 2014 [Rule 6. Liability for filing 

periodical returns] 
Andhra Pradesh Public Safety (Measures) Enforcement Rules, 2014 [Rule 7. Functions of the 

Inspector of Police] 
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Andhra Pradesh Public Safety (Measures) Enforcement Rules, 2014 [Rule 8. Functions of the 
Assistant Commissioner of Police/Sub Divisional Police Officer] 

Andhra Pradesh Public Safety (Measures) Enforcement Rules, 2014 [Rule 9. Supervisory Committee] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Preamble] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 1. Short title] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 10] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 11] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 12] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 13] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 14] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 15] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 16] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 17] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 18] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 19. Duties of the Registrar 

General of Marriages] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 2. Definitions] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 20. Duties of the District 

Registrars of Marriages] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 21. Duties, of the Marriage 

Officers] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 22] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 3] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 4] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 5] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 6] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 7] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 8] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Rule 9] 
Andhra Pradesh Compulsory Registration of Marriages Rules, 2003 [Schedule] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Annexure] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Forms] 
The Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Preamble] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 1. Short title and 

extent] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 10. Manner of 

responding fire calls beyond local jurisdiction] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 11. The Director 

General to issue Orders and guidelines] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 12. Manner of 

disposal of unlawful assembly] 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003401831


 - 90 - 

© EBC Publishing Pvt Ltd 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 13. Reporting of 
damage caused during firefighting operations] 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 14. Powers of the 
Director General to enter into arrangements for assistance] 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 15. Issue of No 
Objection Certificate] 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 16. Station and 
other operational routine] 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 17. Preventive 
measures] 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 18. Application 
for grant of licence] 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 19. Grant of 
licence] 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 2. Definitions] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 20] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 21. Renewal of 

licence] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 22. Procedure on 

death or disability of licensee] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 23. Loss of 

licence] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 24. Payment of 

fee] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 25. Right of 

inspection] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 26. Inspection 

report and issue of notice] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 27. Steps to be 

taken in the event of non-compliance of notice] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 28. Fees] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 29. Penalties] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 3. Appointment 

of Members of Service] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 30. 

Compounding or withdrawal of proceedings] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 31. Prosecution 

procedure] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 32. Repairs and 

replacement of appliances and stores] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 33. Training] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 34. Buildings] 
Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 35. General] 
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Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 36. 
Compensation] 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 37. Auxiliary 
Fire Service] 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 4. Attending of 
Fire Calls] 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 5. Composition 
of a Fire Station] 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 6. 
Accommodation for Fire Station Staff] 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 7. Drawal of 
water form firefighting operations] 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 8. Rewards for 
assisting in firefighting and rescue operations] 

Andhra Pradesh Fire and Emergency Operations and Levy of Fee Rules, 2006 [Rule 9. Manner of 
responding to fire calls] 

Andhra Pradesh Revenue Summonses Rules, 1959 [Forms] 
Andhra Pradesh Revenue Summonses Rules, 1959 [Preamble] 
Andhra Pradesh Revenue Summonses Rules, 1959 [Rule 1] 
Andhra Pradesh Revenue Summonses Rules, 1959 [Rule 2] 
Andhra Pradesh Revenue Summonses Rules, 1959 [Rule 3] 
Andhra Pradesh Revenue Summonses Rules, 1959 [Rule 4] 
Andhra Pradesh Revenue Summonses Rules, 1959 [Rule 5] 
Andhra Pradesh Revenue Summonses Rules, 1959 [Rule 6] 
Andhra Pradesh Revenue Summonses Rules, 1959 [Rule 7] 
Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Annexure] 
Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Forms] 
Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Preamble] 
Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 1. Short 

title and commencement] 
Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 10. 

Manner of making disclosure] 
Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 11. 

Responsibility for payment of outgoings till property is transferred] 
Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 12. The 

form of declaration to be filed before competent authority by the promoter or the Manager or 
Board of Managers of the association of apartment owners] 

Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 13. Bye-
laws for the association of apartment owners] 

Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 14. 
Declaration deeds of apartments and copies of floor plans to be registered] 
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Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 15. Fire 
protection requirements for apartment buildings or buildings with flats more than 15 M. in height] 

Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 2. 
Definitions] 

Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 3. 
Manner of making disclosure] 

Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 4. Copies 
of certain documents to be given] 

Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 5. 
Particulars to be contained in the agreement] 

Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 6. The 
manner of executing the agreement deed] 

Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 7. Period 
of submission of application for registration of Co-operative Society or company of flat or 
apartment purchasers] 

Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 8. Period 
of conveyance of Title of promoter to organisation of flat or apartment purchasers] 

Andhra Pradesh Apartments (Promotion of Construction and Ownership) Rules, 1987 [Rule 9. 
Promoter to maintain separate accounts of sums taken as advance or deposit and to be trustee 
therefor and disburse them for purpose for which given] 

Andhra Pradesh Labour Welfare Fund Rules, 1988 [Forms] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Preamble] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 1. Short title and commencement] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 10. Remission of Penalty] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 11. Constitution of the Board] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 12. Committees of the Board] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 13. Procedure regarding Board meeting] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 14. Minutes of the meeting] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 15. Allowances of Members] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 16. Budget of the Board] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 17. Additional Expenditure] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 18. Maintenance of Bank Account and mode 

of Payment from the Fund] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 19. Application for Grant from the Fund] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 2. Definitions] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 20. Maintenance and Audit of Accounts of 

the Fund] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 21. Appointment of officers, clerical and 

executive staff by the Board and their service conditions] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 22. Duties and powers of Inspectors] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 23. Financial Transactions] 
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Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 24. Publication of annual report of the 
Board] 

Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 3. Notice of Applicability, Change of 
Particulars or closure] 

Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 4. Maintenance of Registers by employers] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 5. Mode of payment of dues including fines 

realised from employees and unpaid accumulations by the employer] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 6. Payment of employer&apos;s and 

employees&apos; contributions] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 7. Submission of Statement to the 

Government:] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 8. Notice to employers for payment of dues] 
Andhra Pradesh Labour Welfare Fund Rules, 1988 [Rule 9. Particulars to be incorporated in 

Board&apos;s notice about unpaid accumulation] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Preamble] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 1. Short Title] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 10. Procedure on order of Detention or 

sentence of imprisonment] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 11. District and Local Advisory 

Committees and Preventive Measures] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 12. Functions and Powers of the Advisory 

Committees] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 13. Meetings and Procedures] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 14. Formation of a State Committee] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 15. Budget] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 16. Institutions for Implementation of 

Relief and Rehabilitation] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 17. Daily Routine and Discipline] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 18. Punishments] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 19. Discharge and Permission] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 2. Definitions] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 20. Arrest and Prosecution] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 21. Miscellaneous] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 3. Begging in a public place is an offence] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 4. Arrest of Beggars and the Procedure for 

Committing them to Certified Institutions] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 5. Summary Enquiry by the Court] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 6. Orders of the Court on completion of 

enquiry] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 7. Search of beggars received in certified 

institution] 
Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 8. Accommodation of Beggars etc] 
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Andhra Pradesh Prevention of Begging Rules, 2010 [Rule 9. Certified Institutions] 
Andhra Pradesh Protection of Depositors of Financial Establishments Rules, 1999 [Preamble] 
Andhra Pradesh Protection of Depositors of Financial Establishments Rules, 1999 [Rule 1. Short title] 
Andhra Pradesh Protection of Depositors of Financial Establishments Rules, 1999 [Rule 10. 

Protection of Action taken in good faith] 
Andhra Pradesh Protection of Depositors of Financial Establishments Rules, 1999 [Rule 2. 

Definitions] 
Andhra Pradesh Protection of Depositors of Financial Establishments Rules, 1999 [Rule 3. Ad-interim 

order and examination of the complainant and witnesses] 
Andhra Pradesh Protection of Depositors of Financial Establishments Rules, 1999 [Rule 4. The 

Competent Authority&apos;s Right to require information] 
Andhra Pradesh Protection of Depositors of Financial Establishments Rules, 1999 [Rule 5. Powers 

relating to Absconding persons] 
Andhra Pradesh Protection of Depositors of Financial Establishments Rules, 1999 [Rule 6. Power to 

freeze or seize property] 
Andhra Pradesh Protection of Depositors of Financial Establishments Rules, 1999 [Rule 7. When an 

order is made attaching the money or other property, transfers void] 
Andhra Pradesh Protection of Depositors of Financial Establishments Rules, 1999 [Rule 8. Competent 

Authority to assist Special Public Prosecutor] 
Andhra Pradesh Protection of Depositors of Financial Establishments Rules, 1999 [Rule 9. Power of 

Government to remove difficulty] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Annexure] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Forms] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Notifications] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Preamble] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 1. Short title] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 10. Maternity Benefit] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 11. Cleanliness] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 12. Precautions against fire] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 13. Safety] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 14. First Aid Appliances] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 15. Maximum permissible load, training 

and instruction, medical examination and provision of technical devices] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 16. Manner of calculating ordinary rate 

of wages] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 17. Fines and deductions for damage or 

loss] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 18. Advances] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 19. Acts and Omissions constituting 

misconduct] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 2. Definitions] 
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Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 20. Procedure for terminating the 
services of an employee] 

Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 21. Appeals] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 22. Permission to act on behalf of 

employee or employer] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 23. Application for payment of Wages 

or service compensation etc.] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 24. Authorisation] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 25. Procedure for dealing with 

application for recovery of wages of service compensation] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 26. Costs] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 27. Court-fees] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 28. Duties of Inspectors] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 29. Maintenance of registers and 

records and display of notices] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 3. Registration of Establishments and 

Renewal of Registration Certificate] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 30. Letter of Appointment] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 31. Admissibility of Forms other than 

those prescribed in the Rules] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 32. Period of supplying information 

required by Inspector] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 33. Periodical returns] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 34. Penalty] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 35. Repeal and savings] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 4. Payment of Fees] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 5. Issue of duplicate Registration 

Certificate] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 6. Notice of Change] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 7. Authority to whom appeals shall lie 

against revocation of suspension of registration certificate] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 8. Form of appeal, mode of submission 

and procedure to be followed by the appellate authority] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Rule 9. Ascertainment of age by the 

Inspectors] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Schedule 1] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Schedule 2] 
Andhra Pradesh Shops and Establishments Rules, 1990 [Schedule 3] 
Andhra Pradesh Shops and Establishments Employees Social Security Scheme Rules, 2011 

[Preamble] 
Andhra Pradesh Shops and Establishments Employees Social Security Scheme Rules, 2011 [Rule 1. 

Short title] 
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Andhra Pradesh Shops and Establishments Employees Social Security Scheme Rules, 2011 [Rule 2. 
Definitions] 

Andhra Pradesh Shops and Establishments Employees Social Security Scheme Rules, 2011 [Rule 3. 
Welfare measures] 

Andhra Pradesh Shops and Establishments Employees Social Security Scheme Rules, 2011 [Rule 4. 
Registration of employees as Members] 

Andhra Pradesh Shops and Establishments Employees Social Security Scheme Rules, 2011 
[Schedule] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Preamble] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 1. Short title and commencement] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 10. Medical attendance] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 11. Tenure] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 12. Contributions of General Provident Fund and Contributory Provident Fund] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 13. Oath of office] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 14. Saving] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 15. Interpretation] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 16] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 2. Definitions] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 3. Remuneration, allowances, etc., of the Chairman] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 4. Remuneration/allowances, etc., of members] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 5. Retirement during the term of member] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 6. Travelling allowances] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 7. Leave] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 8. Vacation] 

Appellate Tribunal for Forfeited Property (Conditions of Service of Chairman and Members) Rules, 
2018 [Rule 9. Accommodation] 

Andhra Pradesh Goods and Services Tax (Twenty Fifth Amendment) Rules, 2018 [Preamble] 
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Andhra Pradesh Goods and Services Tax (25th Amendment) Rules, 2018 [Rule 1] 
Andhra Pradesh Goods and Services Tax (Twenty Sixth Amendment) Rules, 2018 [Preamble] 
Andhra Pradesh Goods and Services Tax (26th Amendment) Rules, 2018 [Rule 1] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Preamble] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 1. Short title, Extent, 

Commensement] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 10. Temporary 

Appointment] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 11. Seniority] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 12. Probation] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 13. Postings and 

Transfers] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 14. Tests] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 15. Conditions of Service] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 16. Pay and allowances] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 17. Leave] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 18. Leave Salary] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 19. Loans and Advances] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 2. Definitions] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 20. Discipline and 

Control] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 21. Conduct] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 22. Pension] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 23. Special Provisions] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 24. Repeal and Savings] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 3. Constitution] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 4. Unit of appointment] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 5. Method of 

Appointment] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 6. Minimum Service] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 7. Qualification] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 8. Reservation of 

appointment] 
Andhra Pradesh Municipal General Subordinate Service Rules, 2019 [Rule 9. Age] 
Andhra Pradesh Goods and Services Tax (Sixth Amendment) Rules, 2019 [Preamble] 
Andhra Pradesh Goods and Services Tax (6th Amendment) Rules, 2019 [Rule 1] 
Andhra Pradesh Goods and Services Tax (6th Amendment) Rules, 2019 [Rule 2] 
Andhra Pradesh Goods and Services Tax (6th Amendment) Rules, 2019 [Rule 3] 
Andhra Pradesh Goods and Services Tax (6th Amendment) Rules, 2019 [Rule 4] 
Andhra Pradesh Goods and Services Tax (6th Amendment) Rules, 2019 [Rule 5] 
Andhra Pradesh Goods and Services Tax (6th Amendment) Rules, 2019 [Rule 6] 
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Andhra Pradesh Core Digital Data Authority etc Rules, 2017 [Rule 1. Short title] 
Andhra Pradesh Core Digital Data Authority etc Rules, 2017 [Rule 10. Oath of office and secrecy] 
Andhra Pradesh Core Digital Data Authority etc Rules, 2017 [Rule 11. Residuary provisions] 
Andhra Pradesh Core Digital Data Authority etc Rules, 2017 [Rule 2. Definitions] 
Andhra Pradesh Core Digital Data Authority etc Rules, 2017 [Rule 3. Search-cum-Selection 

Committee for appointment of Chairperson and Members] 
Andhra Pradesh Core Digital Data Authority etc Rules, 2017 [Rule 4. Declaration of financial or other 

interest] 
Andhra Pradesh Core Digital Data Authority etc Rules, 2017 [Rule 5. Pay] 
Andhra Pradesh Core Digital Data Authority etc Rules, 2017 [Rule 6. Leave travel concession] 
Andhra Pradesh Core Digital Data Authority etc Rules, 2017 [Rule 7. Leave and leave encashment] 
Andhra Pradesh Core Digital Data Authority etc Rules, 2017 [Rule 8. Gratuity and pension] 
Andhra Pradesh Core Digital Data Authority etc Rules, 2017 [Rule 9. Medical facility] 
Andhra Pradesh Core Digital Data Authority etc Rules, 2017 [Schedule] 
Andhra Pradesh GST (15th Amendment) Rules, 2018 [Annexure] 
Andhra Pradesh Goods and Services Tax (Fifteenth Amendment) Rules, 2018 [Preamble] 
Andhra Pradesh GST (15th Amendment) Rules, 2018 [Rule 1] 
Andhra Pradesh GST (15th Amendment) Rules, 2018 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Preamble] 
Andhra Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 1. Short title and 

commencement] 
Andhra Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Ninth Amendment) Rules, 2021 [Preamble] 
Andhra Pradesh Goods and Services Tax (9th Amendment) Rules, 2021 [Rule 1. Short title and 

commencement] 
Andhra Pradesh Goods and Services Tax (Tenth Amendment) Rules, 2021 [Preamble] 
Andhra Pradesh Goods and Services Tax (10th Amendment) Rules, 2021 [Rule 1. Short title and 

commencement] 
Andhra Pradesh Goods and Services Tax (10th Amendment) Rules, 2021 [Rule 2] 
Andhra Pradesh Goods and Services Tax (10th Amendment) Rules, 2021 [Rule 3] 
Andhra Pradesh Goods and Services Tax (Eighth Amendment) Rules, 2021 [Preamble] 
Andhra Pradesh Goods and Services Tax (8th Amendment) Rules, 2021 [Rule 1. Short title and 

commencement] 
Andhra Pradesh Goods and Services Tax (8th Amendment) Rules, 2021 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Amendment) Rules, 2017 [Preamble] 
Andhra Pradesh Goods and Services Tax (Amendment) Rules, 2017 [Rule 1] 
Andhra Pradesh Goods and Services Tax (Amendment) Rules, 2017 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Fourth Amendment) Rules, 2017 [Preamble] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2017 [Rule 1] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2017 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Seventh Amendment) Rules, 2017 [Preamble] 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003402213


 - 103 - 

© EBC Publishing Pvt Ltd 

Andhra Pradesh Goods and Services Tax (7th Amendment) Rules, 2017 [Rule 1] 
Andhra Pradesh Goods and Services Tax (Eleventh Amendment) Rules, 2017 [Preamble] 
Andhra Pradesh Goods and Services Tax (11th Amendment) Rules, 2017 [Rule 1] 
Andhra Pradesh Goods and Services Tax (11th Amendment) Rules, 2017 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Twelth Amendment) Rules, 2017 [Preamble] 
Andhra Pradesh Goods and Services Tax (12th Amendment) Rules, 2017 [Rule 1] 
Andhra Pradesh Goods and Services Tax (12th Amendment) Rules, 2017 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Third Amendment) Rules, 2023 [Preamble] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2023 [Rule 1. Short title and 

commencement] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2023 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Fourth Amendment) Rules, 2023 [Preamble] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2023 [Rule 1. Short title and 

commencement] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2023 [Rule 2] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2023 [Rule 3] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2023 [Rule 4] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2023 [Rule 5] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2023 [Rule 6] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2023 [Rule 7] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2023 [Rule 8] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2023 [Rule 9] 
Andhra Pradesh Goods and Services Tax (Second Amendment) Rules, 2020 [Preamble] 
Andhra Pradesh Goods and Services Tax (2nd Amendment) Rules, 2020 [Rule 1] 
Andhra Pradesh Goods and Services Tax (2nd Amendment) Rules, 2020 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Third Amendment) Rules, 2020 [Preamble] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2020 [Rule 1] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2020 [Rule 10] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2020 [Rule 11] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2020 [Rule 12] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2020 [Rule 13] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2020 [Rule 2] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2020 [Rule 3] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2020 [Rule 4] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2020 [Rule 5] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2020 [Rule 6] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2020 [Rule 7] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2020 [Rule 8] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2020 [Rule 9] 
Andhra Pradesh Goods and Services Tax (Fourth Amendment) Rules, 2020 [Preamble] 
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Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2020 [Rule 1] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2020 [Rule 2] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2020 [Rule 3] 
Andhra Pradesh Goods and Services Tax (Fifth Amendment) Rules, 2020 [Preamble] 
Andhra Pradesh Goods and Services Tax (5th Amendment) Rules, 2020 [Rule 1] 
Andhra Pradesh Goods and Services Tax (5th Amendment) Rules, 2020 [Rule 2] 
Andhra Pradesh Goods and Services Tax (5th Amendment) Rules, 2020 [Rule 3] 
Andhra Pradesh Goods and Services Tax (Eighth Amendment) Rules, 2019 [Preamble] 
Andhra Pradesh Goods and Services Tax (8th Amendment) Rules, 2019 [Rule 1] 
Andhra Pradesh Goods and Services Tax (Sixth Amendment) Rules, 2020 [Preamble] 
Andhra Pradesh Goods and Services Tax (6th Amendment) Rules, 2020 [Rule 1] 
Andhra Pradesh Goods and Services Tax (6th Amendment) Rules, 2020 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Seventh Amendment) Rules, 2020 [Preamble] 
Andhra Pradesh Goods and Services Tax (7th Amendment) Rules, 2020 [Rule 1] 
Andhra Pradesh Goods and Services Tax (7th Amendment) Rules, 2020 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Eighth Amendment) Rules, 2020 [Preamble] 
Andhra Pradesh Goods and Services Tax (8th Amendment) Rules, 2020 [Rule 1] 
Andhra Pradesh Goods and Services Tax (8th Amendment) Rules, 2020 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Ninth Amendment) Rules, 2020 [Preamble] 
Andhra Pradesh Goods and Services Tax (9th Amendment) Rules, 2020 [Rule 1] 
Andhra Pradesh Goods and Services Tax (9th Amendment) Rules, 2020 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Tenth Amendment) Rules, 2020 [Preamble] 
Andhra Pradesh Goods and Services Tax (10the Amendment) Rules, 2020 [Rule 1. Short Title and 

Commencement] 
Andhra Pradesh Goods and Services Tax (10the Amendment) Rules, 2020 [Rule 2] 
Andhra Pradesh Goods and Services Tax (10the Amendment) Rules, 2020 [Rule 3] 
Andhra Pradesh Goods and Services Tax (10the Amendment) Rules, 2020 [Rule 4] 
Andhra Pradesh Goods and Services Tax (Eleventh Amendment) Rules, 2020 [Preamble] 
Andhra Pradesh Goods and Services Tax (11th Amendment) Rules, 2020 [Rule 1] 
Andhra Pradesh Goods and Services Tax (11th Amendment) Rules, 2020 [Rule 2] 
Andhra Pradesh Goods and Services Tax (11th Amendment) Rules, 2020 [Rule 3] 
Andhra Pradesh Goods and Services Tax (11th Amendment) Rules, 2020 [Rule 4] 
Andhra Pradesh Goods and Services Tax (Ninth Amendment) Rules, 2019 [Preamble] 
Andhra Pradesh Goods and Services Tax (9th Amendment) Rules, 2019 [Rule 1] 
Andhra Pradesh Goods and Services Tax (9th Amendment) Rules, 2019 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Second Amendment) Rules, 2021 [Preamble] 
Andhra Pradesh Goods and Services Tax (2nd Amendment) Rules, 2021 [Rule 1] 
Andhra Pradesh Goods and Services Tax (2nd Amendment) Rules, 2021 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Third Amendment) Rules, 2021 [Preamble] 
Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2021 [Rule 1] 
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Andhra Pradesh Goods and Services Tax (3rd Amendment) Rules, 2021 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Fourth Amendment) Rules, 2021 [Preamble] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2021 [Rule 1. Short title and 

commencement] 
Andhra Pradesh Goods and Services Tax (4th Amendment) Rules, 2021 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Fifth Amendment) Rules, 2021 [Preamble] 
Andhra Pradesh Goods and Services Tax (5th Amendment) Rules, 2021 [Rule 1. Short title and 

commencement] 
Andhra Pradesh Goods and Services Tax (5th Amendment) Rules, 2021 [Rule 2] 
Andhra Pradesh Goods and Services Tax (Thirteenth Amendment) Rules, 2020 [Preamble] 
Andhra Pradesh Goods and Services Tax (13th Amendment) Rules, 2020 [Rule 1. Short title and 

commencement] 
Andhra Pradesh Goods and Services Tax (13th Amendment) Rules, 2020 [Rule 2] 
Andhra Pradesh Goods and Services Tax (13th Amendment) Rules, 2020 [Rule 3] 
Andhra Pradesh Goods and Services Tax (13th Amendment) Rules, 2020 [Rule 4] 
Andhra Pradesh Goods and Services Tax (13th Amendment) Rules, 2020 [Rule 5] 
Andhra Pradesh Goods and Services Tax (13th Amendment) Rules, 2020 [Rule 6] 
Andhra Pradesh Goods and Services Tax (13th Amendment) Rules, 2020 [Rule 7] 
Andhra Pradesh Goods and Services Tax (13th Amendment) Rules, 2020 [Rule 8] 
Andhra Pradesh Goods and Services Tax (13th Amendment) Rules, 2020 [Rule 9] 
Andhra Pradesh Goods and Services Tax (Fourteenth Amendment) Rules, 2020 [Preamble] 
Andhra Pradesh Goods and Services Tax (14th Amendment) Rules, 2020 [Rule 1. Short title and 

commencement] 
Andhra Pradesh Goods and Services Tax (14th Amendment) Rules, 2020 [Rule 10] 
Andhra Pradesh Goods and Services Tax (14th Amendment) Rules, 2020 [Rule 11] 
Andhra Pradesh Goods and Services Tax (14th Amendment) Rules, 2020 [Rule 12] 
Andhra Pradesh Goods and Services Tax (14th Amendment) Rules, 2020 [Rule 2] 
Andhra Pradesh Goods and Services Tax (14th Amendment) Rules, 2020 [Rule 3] 
Andhra Pradesh Goods and Services Tax (14th Amendment) Rules, 2020 [Rule 4] 
Andhra Pradesh Goods and Services Tax (14th Amendment) Rules, 2020 [Rule 5] 
Andhra Pradesh Goods and Services Tax (14th Amendment) Rules, 2020 [Rule 6] 
Andhra Pradesh Goods and Services Tax (14th Amendment) Rules, 2020 [Rule 7] 
Andhra Pradesh Goods and Services Tax (14th Amendment) Rules, 2020 [Rule 8] 
Andhra Pradesh Goods and Services Tax (14th Amendment) Rules, 2020 [Rule 9] 
Andhra Pradesh Goods and Services Tax (Twelfth Amendment) Rules, 2020 [Preamble] 
Andhra Pradesh Goods and Services Tax (12th Amendment) Rules, 2020 [Rule 1. Short title and 

commencement] 
Andhra Pradesh Goods and Services Tax (12th Amendment) Rules, 2020 [Rule 10] 
Andhra Pradesh Goods and Services Tax (12th Amendment) Rules, 2020 [Rule 11. In the said rules, 

in FORM GSTR-9] 
Andhra Pradesh Goods and Services Tax (12th Amendment) Rules, 2020 [Rule 12] 
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Uttar Pradesh Higher Judicial Service (Eighteenth Amendment) Rules, 2026 [Preamble] 
Uttar Pradesh Higher Judicial Service (18th Amendment) Rules, 2026 [Rule 1. Short title and 

commencement] 
Uttar Pradesh Higher Judicial Service (18th Amendment) Rules, 2026 [Rule 2. Substitution of Rule 5] 
Uttar Pradesh Higher Judicial Service (18th Amendment) Rules, 2026 [Rule 3. Substitution of Rule 6] 
Uttar Pradesh Higher Judicial Service (18th Amendment) Rules, 2026 [Rule 4. Amendment of Clause 

(b) of sub-rule (1) in Rule 18] 
Uttar Pradesh Higher Judicial Service (18th Amendment) Rules, 2026 [Rule 5. Substitution of Rule 

20] 
Uttar Pradesh Higher Judicial Service (18th Amendment) Rules, 2026 [Rule 6. Amendment of sub-

rule (2) in Rule 22] 
Uttar Pradesh Higher Judicial Service (18th Amendment) Rules, 2026 [Rule 7. Substitution of 

Appendix '1'] 
West Bengal Livelihood and Social Security Interim Scheme, 2025 

  
Multilateraltreaties 

Protocol on Prohibitions or Restrictions on the Use of Incendiary Weapons (Protocol III) 
Protocol on Prohibitions or Restrictions on the Use of Mines, Booby-Traps and Other Devices 
Convention on Cluster Munitions 
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